
IN THE CENTRAL ?DMINISTRATIVE TRIBUNAL : 1-DERABAD BENCH 

AT HYDERABAD 

4 

o .A.No, 436/92 

BETWEEN: 

M.v.k.rthan Rac 

A N D 

DireCtor General 
Department of Posts 
Ministry of Communications, 

New Delhi - 110 001. 

The Chief Post Master General, 
A.p.Cjrcle, Abids, 
Hyderabad - 1. 

The Superintendent of Posts 
RMS '7' Division, 
Visakhapatnam - 530 001. 

Dated : 4.11.1992 

•• Applicant. 

Respondents. 

Counsel for the Applicant 
	 Mr M,2.Chandrarxouli 

Counsel for the Respondents 	 .. Mr.,N.V.Raghava Reddy 

CORAM: 

MON 'B LE SHRI T.CHANDRASEKHARA REDDY, MEMBER (JWL.) 



Order of the Single Member Bench delivered by 

HoiYble Shri T.Chandrasekhara Reddy, Mernber(Judl..). 

This ia an application filed by the applicant herein 

under Section 19 of the EdminiStratiVe Tribunals Act to direct 

the respondents to appoint the applicant in any suitable post 

on compassionate grounds after relaxing the recruitment rules 

and pass such other order or orders as may deem fit and proper 

in the circumstances of the case•  

The facts giving rise to this OA in brief are as 

follows; 

The applicant's, father is one Sri M.palam L.S.G. 

S.A, HRO,Visakhapatnam. lie died while in service on 10.8.1990. 

He left beyond him his wife one daughter and 3 sons. The 

applicant<Jerein is the eldest son. It is said that the 

applicant, studied up to intermediate•  A reference has been 
N 

made to the respondents to appoint the applicant on compassionate 

grounds. The applicant did not recive favourable reply. Hence 

the present OA. 

. When this OA came up for hearing today Mr,N.V.Raghav 

Reddy, Standing Counsel for the respondents produced before uS 

a copy of the letter of the Chief, Post Master General, A.P., 

Hyderabad addressed to him wherein it is stated that the case 

of the applicant had been approvd for appointment in relaxation. 

of recruitment rules a by the Circle Selection c9mmittee 

and 	-s name stands first in the waiting listsMe s also 
n 

further instructed in the sid letter to get the OA infructuous 

in view of the selection of the pplicant by the respondents 

to provide an appointment on compassionate grounds. So, as the 
- 

applicant is already selected for a—ee-e-s44e-r-a-bl-e post.and 

the respondents are eager to appoint the applicant in the 



S 

said post on compassionate g'rounc3s nothing survives in this 

OA for consideration. Hence this Ok is dismissed as infructuous 

leaving the parties to bear their own costs, 

- 	
ç 

(T • Q1ANDRASEKHARA R EDDY 
Nenter (Judi. )' 

Dated: 4th November, 1992 

(Dictated in Open Cburt) 

Detty Registrar(J) 

To 
The Direator General, Department of Pcsts, 

Ministry of Communications, New Delhi. 1, 

The Chief Post Master General, A.P.Circle, 
Abids, Hyderabafl-l. 
The superintendent of Posts, 

:pj.is 'v Division, visakhapatnarn-l. 
One copy to Mr.M.P.Chandramouli, Advocate,l-7-139/1, S.R.K.Nagar, 

Hyderabad. 

ddOne copy to Mr.N.v.Ràghva Reddy, Addl..CGSC.CAT.Hyd. 

One spare copy. 

pvm. 
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CHECKED BY 	APPROVED BY 

IN THE CENTRAL AU4INISTPJJIVE TRIBUNAL 
}DEBAD BENCH : FDERAEAD 

* 	
TEE.HON'BLER 

\AND 

THE HON'BLEMR 

At 
THE HON'BLE MR.T.C}NDRASEJiAR REDDY; 

M(JUDL) 

Ar 
THE HON'BLE MR. .J.ROY : MEER(JrL) 

Dated: t;ç ..j -1992 

ORDER/JUMN 

/MA.No 

in 

d 	
O.J.No. 

	

T.A.No. 	 (wp.No 	) 

Admited andinterim directions 
issued. 

I 	I Cantral 	 Iri!,UItaL 

hllowejd 	 DESATCH 

4\• 'etiUV1992 Dispo9d of with d rectacms 
Dismissed HY1YIt4MAO 
Disrnis 

N•  A.QrJf ere /Rej ected

ed as withdrawn -, 

Djsmjs ed for default 

No orders as to costs. 	- 
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